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Record of Proceedings

The representative of the petitioner submitted that out of five assets covered in the
instant petition Assets-l1 and Il have already been put into commercial operation and
Assets-lll, IV and V are anticipated to be commissioned on 30.6.2018. He requested to
adjourn the matter till the COD of Assets-Ill, IV and V.

2.  The Commission directed to list the matter on 21.8.2018.

By order of the Commission
Sd/-
(T. Rout)
Chief (Law)
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